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SHRI H. M. PATEL: From April 1971 
to today, is a fairly long period of time, If 
there wore some financial it regularities, the 
trial should rial have taken so long. Has our 
representative been pursuing the matter and 
satisfied himself that the matter is being 
treated with due expedition?

SHRI SUKENDRA PAL SINGH: Our 
representative in Saiqon is fully seized of this 
matter and he is doing whatever is possible 
in the circumstances. Now the case is sub- 
judiec and I do not think it is proper foi us 
to say anything in the uialli r. But they ate 
getting a fait trial.

SHRI P. VKNKATASUUBUAH : May 
I know whether these businessmen have. sought 
any legal assistance from our embassy there 
and if so whelhet w<• are ptoviding them any 
such assistance t

SHRI SIJRKNDRA PAL SINGH : They 
did not seek any assistance from us. They 
made a i(-quest to the local authorities to 
allow them to engage lawyers, and for other 
facilities and these had been given to them.

Under-Employment in the Country

*994. SHRI KRISHNA CHANDRA 
PANDI.Y : Will the Minister of LABOUR 
AND REHABILITATION be pleased to 
state :

( a )  whether any (otnptehensive study had 
been ((inducted and scheme drawn to remedy 
under-employment in India < haracteriscd by 
low produoli\ity, iuadiquatc earnings and 
low standards of living ; and

(h) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE 
M1NISRY OF LABOUR AND REHABILI-
TATION (SHRI HALGOVIND VERMA) :
(a) and (b). \  statement is- laid on the Table 
of the House.

Statement

(a) and (b). No comprehensive study has 
so fai been made. However, a sample survey 
will be undertaken by the National Sample 
Survey Organisation, Department of Statistics 
in the 27th Round of National Sample Survey 
(1972-73) with the main objective of collec-
ting data on employment, unemployment and 
underemployment in rural and urban areas of 
the country. During the survey enquiries will 
be made to obtain a comprehensive account of

the employment status of all members of the 
sample House-holds and details in regard to 
characteristics such as industry, skill, wages, 
willingness to work at other placcs.

The problem of unemployment and under-
employment has been kept in view while for-
mulating the development programmes in the 
various sectors of the Fourth Five Year Plan 
and these programmes have been oriented to 
generating increased employment opportunities. 
Keeping in view the special needs ,of the 
weaker sections and areas where this problem 
is most acuti', certain special programmes 
designed both for increasing the earning capa-
city as' well as creating additional employ-
ment opportunities have been drawn up and 
arc being implemented since the year 1970-71 
The salient features of some of the more 
important of these schemes arc given below

( i ) lit ought Prone Arms Programme 
(Commonly known as Rural Works 
Programms) :

Rural Works Programme for
< hronically drought affected areas 
has been introduced in 54 districts 
of the country with the twin 
objective of providing employ-
ment to local labour and creation 
oi' infra-structure for agricultural 
production. The scheme which 
was originally a non-plan scheme 
has been included as a part of the 
Central Plan s< heme in the rem-
aining two years of the Fourth 
Plan with an outlay of Rs, 70
crore.s.

( i i ) Small Farmers Development Agencies :

The scheme envisages setting up 
of small farmers development 
agencies each of which will cater 
to the needs of about 50.000 poten-
tially viable farmers and provide 
them necessary credit and other 
facilities for intensive agricultural 
development. Fourth Plan provi-
sion for the scheme is Rs. 67.5 
crores. •

(iii) Marginal Farmers and Agricultural 
Labour Projects :

The emphasis under this scheme 
is on the development of subsi-
diary occupations like animal 
husbandry, poultry, piggery, fishery
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etc. and provision of adequate 
marketing and credit facilities 
and additional employment dining 
slack season with a view to 
improving the lot of marginal 
farmers and agricultural labour. 
Under this scheme 41 projects, 
each covering 20,000 marginal 
fanners and agricultural labourers 
have been sanctioned duiing 4th 
Plan period for which an outlay 
of Rs. 47.50 crores has been 
earmaiked. All the 41 projects 
have been set up and allocated to 
the diffeient Staff s/Union Terii- 
tories.

(vi) Area Development Scheme:

The Programme with a provision 
of Rs. 15 rrores for the 4th Plan 
is directed towards development 
of infra-struetine facilities like 
roads, market complexes etc. in 
command aieas of 10 major irriga-
tion projects.

(v) Dtiehpment o f dry farming :

The programme with an alloca-
tion of Rs. 20 crores for the 4th 
Plan envisages 24 pilot projects 
in 12 States. These programmes 
are in two t wnplementai) ditrc- 
tions viz. research on improved 
dry fatniing teilmology and the 
application of such technology 
in dry farming areas 9 pilot pro* 
jects were tak< n up for implemen-
tation during 1970-71. During 
1971-72 these projects aie being 
continued and in addition 15 
more pilot piojects have b»en 
sanctioned.

(vi) Dairy Development :
The object of the scheme which 
has been taken up with World 
Food Programme assistance is to 
effect an increase in milk piocute- 
noent and milk processing by the 
Public Sector Plants in Bombay, 
Calcutta, Madras and Delhi and 
their milk shed areas in 10 States.

(vii) Development o f Small Industries :

This programme includes a scheme 
for development of industrial 
estates, sfchem* foi development

of anrillaiies and facilities for 
small scale industries.

(vni) Ctarh Scheme for Rural Employment:

This scheme which is intended to 
tafkh- the proLlem of unemploy-
ment and undei-employment in 
rural aieas more duoctly and 
more extensively has Ijeen taken 
up in all districts of the country 
with effect from Apiil, 1971. In 
ea<h district, it is intended to 
provide employment to about
1,000 persons foi i period of i0 
months in a year, A piovision of 
Rs. 150 crores has been set apait 
foi this scheme at the rate of 
Rs. 50 f rores per annum for the 
thr.e years 1971-72, 1972-73 and 
197J-74. Upto the end of Kebiu- 
an , 1972 schcmcs with a total 
outlay of Rs. 47.07 rroies had 
been sanctioned for implemen-
tation.
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SHRI ANN\S\HEB GOTKHINDE : 
Thr .statement sa > s  th.it thr scheme envisages 
setting up of small farmers development 
agencies each of which will cater to the 
needs of about 50,000 potentially viable fai- 
racrs and provide them necessary credit and 
other facilities for intensive agricultural deve-
lopment. May I know how many such agencies 
have been set up in the country and how 
many of them have been located in Mahara-
shtra.

SHRI B\Mlf)VIND VERMA : It is 
very di(R:ult to give this information but 
this schenaj has been extended to Maharashtra.
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MR. SPEAKER: It is too big a question. 
It has been coming before the House in 
several forms. Some times the question is 
put in such a way that it is repeated. Next 
question.

Investigation of Large Value Licence* by 
Special Cell

*995. PROF. NARAIN GHANJ) PARA- 
SHAR : Will the Minister of STF.KL AND 
MINES be pleased lo state :

(a) whether the Special O il created for 
the investigation of the cases relating to the 
issue of large value licences and permits has 
completed its work;

(b) whether the findings call for any 
depar (mental action ; and

(c) the names of the peisons, if any, who 
have been adversely commented upon in the 
findings ?

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM) : (a) Yes, Sir. The Special 
Cell has completed its work and it lias been 
wound up with cffecl from 1.5.1972.

(b) and (c). The findings are under 
examination of Government.

PROF. NARAIN CHAND PARASHAR : 
In part (c), I had asked,

“the names of the persons, if any, 
who have been adversely commented 
upon in the findings” ?

Are there any persons who have been 
found wanting or not ?

SHRI S. MOHAN KUMARAMANGA- 
LAM : I would request the hon. member not 
to press this question, because the findings 
are after all of a departmental cell and we are 
examining them. It will perhaps be better 
that after Government comes to a conclusion, 
we come out with the facts.




